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9 FHTET, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th March, 2026

S.0. 1557(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1789(E) Dated: 17 April 2025, published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of NH-161B in the stretch of land from Km. 0.000 to Km. 29.580 of Nizampet-
Narayankhed-Bidar section in the district of SANGAREDDY in the state of TELANGANA, hereby declares its
intention to acquire such land.

And whereas the substance of the said notification has been published in “Velugu” (Telugu) and “The Hindu”
(English) both dated 14th June 2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-161B in the stretch of land
from Km. 0.000 to Km. 29.580 of Nizampet-Narayankhed-Bidar section in the district of SANGAREDDY in the

state of TELANGANA.
State: TELANGANA District: SANGAREDDY
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Name of Land
Land (in Hectares) Owner/Interested
Person
1 2 3 4 5 6

Taluk: Narayankhed

Village: Narayankhed

1 56 Private (Patta) [|Dry(Non 0.9340072(|Suresh Kumar Shetkar
Agricultural Son of Shiva Rao
Land) Shetkar, Nagesh Kumar

Shetkar Son of Shiva

Rao Shetkar,
Jitendranath Shetkar Son
of Shiva Rao Shetkar,
Prabhavathi Shetkar
Wife of Amarnath
Shetkar and Mohammed
Mazheruodin Son of Md
Nasiruddin, Faqruddin
Son of Ismail,
Mohammed Khadeer
Son of Mohammaed
Ismail Sab, Bujjam
Ramesh Kumar Son of
Shankar, Md.Rasheed
Son of Nasirmiya, Syed
Mugeeth Ahmed Son of
Syed Magbool Ahmed,
Mohammed Raheem Son
of Mohammed Khaja
Miya, Mohammed
Ameer Ali Son of
Mohammad Taher Alj,
Mohd Aziz Qureshi Son
of Mohd Maithab,
Biradar Om baswa Son
of Appa rai, Sherikar
Shivaray Son of Bheem
Ray, Patlola Ram Reddy
Son of Boji Reddy,
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Chilyala Shashikala
Daughter/Wife of
Bashanna, K. Srikanth
Son of Late K.
Srishailam, K. Naveen
kumar Son of Late K.
Srishailam, Rekha
Daughter/Wife of K.
Satish Rao, Tanaji Rao
Son of Pundlik rao,
Kyasa Sandhya Rani
Wife of Jagadish Kumar,
Baswapuram Narsimulu
Son of Mal gonda,
Mohammed Kaleem Son
of Abdul ali, Challa
Gopal Reddy Son of
Narayan Reddy, MA.
Khaja Son of Mahtab
Sab, Sundale Umakanth
Son of Hanmanthappa,
Badalagama Manohar
Son of Gangaiah,
Bhadrinath Changler Son
of Vijay Kumar,
Venkateshwara Yadav
Son of G. Mallaiah,
Maha Reddy Gopal
Reddy Son of M. Bal
reddy, Kakkeravada
Raghupathi Reddy Son
of Shankar Reddy,
Sindol Suresh Son of
Sangonda, Biradar
Chenna Basava Son of
Appa Rao, Sherikar
Manjula Daughter/Wife
of Shirikar Shivaraj,
Keele Umarani
Daughter/Wife of Keele
Nagesh, Chilkapally
Vijay Kumar Son of
Mallappa, Deshmuk
Suryakanth Son of
Deshmuk Shankar Rao,
Patlolla Reena Bai
Daughter/Wife of
Patlolla Shivaji Rao,
Sirur Maruthi Son of
Sirur Naggonda, Erolla
Bhavya Sri
Daughter/Wife of E.
Anjaiah, Shatkar Shiva
Kumar Son of Shatkar
Prakash, Vadthya Babu
Nayak Son of V.
Tavuria, Bagle Govind
Reddy Son of Raju
Reddy, Chilkapally
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Paripurna Daughter/Wife
of Ch. Vijay Kumar,
Mabhashetty Kashinath
Son of M.
Shivalingappa,
Greeshma Shetkar
Daughter of Nagesh
Kumar Shetkar, Syed
Mugeeth Ahmed Son of
Syed Magbool Ahmed,
MA.Nayeem Son of MA
Haleem, Munazza
Fatima Daughter/Wife of
Mir Kashif, Mohammed
Raheem Son of Mohd
Khaja Miya, Methari
Shakunthala
Daughter/Wife of
Nagaiah, Kadgar
Maruthi Son of K.
Bhoomaiah, Allampalli
Ravi Kumar Son of
Allampalli Ramulu, Shik
Fathima Daughter/Wife
of Shaik Shaboddin,
Manche Mallesh Son of
M. laxmaiah, Patil
Laxmi Bai
Daughter/Wife of P
Shiva Rao, Syed Mukith
Ahmed Son of Syed
Magbool Ahmed,
Choudary Venkatesh
Goud Son of Choudary
Anja goud, P.Sanjeev
Reddy Son of P. Pundlik
Reddy, Borgl Sanjeev
Reddy Son of Borgi
Dharma Reddy,
Gangareddy Gari Nagi
Reddy Son.of G. Shiva
Reddy, Chethri Mounika
Daughter/Wife of B
Srikanth, Bharathi
Deepak Megur
Daughter/Wife of
Deepak Megur, Matam
Umarani Daughter/Wife
of Late M Bakkaiah,
Kargar Kashinath Son of
K Maruthi, Gandla
Kaathyayani
Daughter/Wife of Golla
Narsaiah, Satish Neela
Daughter/Wife of
Venkatesham Neela,
Bandaru Swarup?
Daughter/Wife of
Eshwaraiah, Rathod
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Mohan Son of Rathod
Roof Singh, Gaddam
Sandeep Son of
Anjaneyulu.
2 56 Private (Patta) [|Dry(Non 0.008361||Ausali Venkatesham
Agricultural Chary son of Sudharshan
Land) Chary
3 56 Private (Patta) |[Dry(Non 0.008361|[Nagam Jeevan son of
Agricultural Ramulu
Land)
4 56 Private (Patta) ||Dry(Non 0.0405|[Sayyad Abdul Saleem
Agricultural son of Sayyad Abdul
Land) Lateef
5 56 Private (Patta) [|Dry(Non 0.011147||Nagam Rajinikanth son
Agricultural of Jeevan
Land)
6 56 Private (Patta) [|Dry(Non 0.011147||Nagam Srikanth son of
Agricultural Jeevan
Land)
7 56 Private (Patta) [|Dry(Non 0.008372||Pusini Anjaiah son of
Agricultural Laxmaiah
Land)
8 56 Private (Patta) [|Dry(Non 0.011148||Rehana Sultana wife of
Agricultural Mohammad Qadar
Land) Osman
9 56 Private (Patta) ||Dry(Non 0.011148]||S. Prashant Kumar son
Agricultural of Sangshetty
Land)
10 56 Private (Patta) [|Dry(Non 0.0055||Biradar Chenna Basava
Agricultural son of Appa Rao
Land)
11 56 Private (Patta) [|Dry(Non 0.0032|[P. Janardhan Reddy son
Agricultural of Pundlik Reddy
Land)
12 56 Private (Patta) |[Dry(Non 0.0032|[P. Sanjeev Reddy son of
Agricultural Pundlik Reddy
Land)
13 56 Private (Patta) ||Dry(Non 0.0005[|Mutyam Hanmandlu son
Agricultural of Ramaiah
Land)
14 56 Private (Patta) |[Dry(Non 0.011148||T. Srinivas son of
Agricultural Laxmaiah
Land)
15 56 Private (Patta) |[Dry(Non 0.0028|[Artham Suryakanth son
Agricultural of Gundaiah
Land)
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16 56 Private (Patta) [|Dry(Non 0.011148||Rehana Sultana wife of
Agricultural Mohammad Qadar
Land) Osman

17 56 Private (Patta) |[Dry(Non 0.0055|[{Abdul Rahman son of
Agricultural Abdul Hai
Land)

18 56 Private (Patta) |[Dry(Non 0.005574||Antharam Veershetty
Agricultural son of Hanmanthappa
Land)

19 56 Private (Patta) [|Dry(Non 0.008361||Syed Ilyas son of Maitab
Agricultural Patel, Syed Fayaz son of
Land) Maitab Patel, Syed Eajaz

son of Maitab Patel

20 56 Private (Patta) [|Dry(Non 0.0112|[Syed Ilyas son of Maitab
Agricultural Patel, Syed Fayaz son of
Land) Maitab Patel, Syed Eajaz

son of Maitab Patel

21 56 Private (Patta) [|Dry(Non 0.011148||Chillapalli Santhoshi
Agricultural wife of Anji Reddy
Land)

22 56 Private (Patta) |[Dry(Non 0.005|[Parshetty Prayaga Bai
Agricultural wife of Bheem Rao
Land)

23 56 Private (Patta) ||Dry(Non 0.0003588||Anjaiah son of Mallaiah
Agricultural
Land)

24 56 Private (Patta) ||Dry(Non 0.01115|[Mohammad Qurshid Ali
Agricultural son of Mohammad
Land) Akbar Ali

25 56 Private (Patta) [|Dry(Non 0.01115||Mohammad Azmat Ali
Agricultural son of Mohammad
Land) Akbar Ali

Total 1.151129

[F. No. RW/NH-12011/13/2017-TS/P-7/3D]
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